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COMPLIANCE REPORT
In the matter of

Original Application No. 367 of 2021

In the matter of:

L

HashSinghBishk @~ @@= 3z = asessens Applicant
Versus

State of Uttarakhand . Respondent

BACKGROUND

1. That, the Hon’ble National Green Tribunal, Principal Bench, New
Delhi, in the matter of O.A. No. 367 of 2021 titled as “Harish Singh
Bisht State of Uttarakhand, issued following directions on 04.01.2022:

3. In view of above, we direct a joint Committee of State PCB, District
Council, Gopeshwar and District Magistrate, Chamoli to ensure effective
steps for scientific management of the waste. The State PCB will be the nodal
agency for compliance and coordination. Any failure in this regard will lead
to fixing of accountability and coercive measures. The compliance report in
the matter may be filed within two months by e-mail at judicial ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF.

-

B The report may particularly mention the quantity of waste
generated and processed per day, waste dumped in the area and the status of
legacy waste and its remediation. Further, it may be specified whether waste 3
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disposal is covered by the District Environment Management Plan, prepared
in terms of order of this Tribunal dated 29.1.2021 in OA 360/2018, Shree
Nath Sharma v. Union of India & Ors. and steps taken for execution of such
plan.

2. In compliance of order passed by the Hon’ble National Green
Tribunal, Principal Bench, New Delhi on dated 04.01.2022, the Joint
Committee has undertaken inspection of the area in question on
04.04.2022. Following officials of the Joint Committee were part of the
inspection:

i)  Dr. Raj Kumar Chaturvedi, Regional Officer (I/c), Regional
Office, Uttarakhand Pollution Control Board, Dehradun.

ii) Shri Rakesh Kandari, Assistant Scientific Officer, Regional
Office, Uttarakhand Pollution Control Board, Dehradun.

iify Shri Mohan, Revenue Sub-Inspector, Papdiyana, Chamoli.

iv) Shri Rajendra Sajwan, Executive Officer, Nagar Palika Parisad,
Chamoli-Gopeshwar.

v) Shri Ramesh Uniyal, Junior Engineer, Nagar Palika Parisad,
Chamoli-Gopeshwar.

OBSERVATION OF THE JOINT COMMITTEE

The Inspection report of the Joint Inspection report along with
Annexures is enclosed as Annexure-1. Observations of the Joint
Committee are as follows: -

1. Status of Solid Waste generation and its disposal:

A total of 5 Ton/day of solid waste is generated from the Nagar

Palika Parisad (NPP), Chamoli-Gopeshwar. Out of the total
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generated waste, about 300 kg/day dry waste is segregated with the
help of “Paryavaran Mitra” and compacted through compactor. Since
April, 2021, a total of 105 Ton dry segregated waste has been sold
which has generated a sum of Rs. 2.14 Laks revenue.

. Status of Legacy waste and its remediation:

Uil gRI 3@uld BT AT b Y el W 1064 HI0SA Legacy Waste
THHA &1 FF RA W OF RN B IGUAH 2g MR Uierdl UREg
gACI-aMUeR R 06 M0 Hdl Jan fKaad & J@ 03 e Fug @

sfoamgodfc @t aRBRear @omg 71 B1 Legacy Waste @ 40x25%6 #0 B
fie & ser fedt ¥ 03 Wi a@ (Soil Layering) @1 a1 2|

forenfirer o™i & T J0 1483/BF-30(2015-16) Rad 21, RIew,
2016 G-I JOR Uierdl GREE THAICH-INUeER B 3F IHURME Ya&r &g TRt
U3 FAY JA A0-40 JAA G0 2276 Fl Wdl-0.18080 ¥ TR iferedn
UREE  FACHI-IMR B UG §3 & OR® ®A A MR Uiodl UREg
TACH-AMYeR R I JHURNE Jaeere ufealioren U4 fdetiqa &g e arer/
i amvs @ foror &g dodhosmo Higd 31 e IcREvs R 3 W
T0-1384/(1)iv -3/(SWM)/19 Ra® 26.06.2019 @ gRI 3qd & & B0
145.8 o @ el Hed 21 e Ame B0-119.75 a B e

AT §5 2|

T G B AN TR Uied UREG FJAC-INULR GRI Yeaurd A
B0 66.32 O A B I foreet prR W hAT IR Bi-

. TG fearet, Jwdchia FR Ul aree A feraor

2. B AGA B |

EIA wWiewfg efd 2§ NATUREANALYTICA ENVIROCARE
SOLUTIONS PVT. LTD. UDAYPUR & T3 J0 -1481/203M80%0/2020-21,

Raie 21 Rrdew, 2021 3 SRQY fom omm 81 Q@ & o@er AE, 2021 &
3T Sl B Hea IS IS 2
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III.

fordterr & 3Rid vodold WA W B 3T el @@ UE AS| AR o & o
R &1 foRary aaReen ¢t & @@ & RN IR g1 R i@ (SR
mvE) A T B g 60 Ao 2

Solid Waste Management in District Environment Plan

District Environment Plan has been is prepared by the GB Pant
National Institute of Himalayan Environment (GBP-NIHE), Kosi-
Katarmal (Almora). Said District Environment Plan consists of
various components of Solid Waste Management, like- inventory of
solid waste generation, available infrastructure for waste
management, method used for treatment of solid waste in the
district, gap identification, proposed policies and budgetary
requirements, reclamation of dump sites, project population and
solid waste generation and action plan for solid waste management.
The plan has been sent to Central Pollution Control Board for final
approval. However, the Nagar Palika Parisad is in the process of
implementing the said plan.

ACTION TAKEN BY THE UKPCB

Based on the observations of the Joint Committee, Uttarakhand
Pollution Control Board has issued directions under section-5 of the
Environment (Protection) Act, 1986 (as amended) to the Executive
Officer, Nagar Palika Parisad, Chamoli-Gopeshwar-Chamoli for
ensuring compliance of following, vide this office letter dated
27.06.2022:

i)  To scientifically dispose 1064 MT legacy waste stored at the said
site on priority basis as per the provisions of the Solid Waste
Management Rules, 2016 and send compliance report.

ii) To ensure that waste disposed in the site shall not mix with
nearby river.
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iii) To ensure treatment of solid waste in accordance to Solid Waste
Management Rules, 2016 and start construction of dumping
ground as per approved DPR.

Copy of direction issued on 27.06.2022 in enclosed as Annexure-2.

\
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ANNEXURE-1

e g eRa st ¥ A qo smdes wea— 367 /2021 A w0 fiwe gEM
IS TNV fAaEer 1€ 7 39 ¥ 04.01.2022 #) 9RA ey ¥ giws) dve wAv alg
-3ufrs ygref @ frded @ wraw § Wy e siwar—
S fvge @ q@ed @ gEie @o-gododowodio /T
300 / WI—183-545 /' 2022 / 70291350 fRIH-22.2.2022 B U ¥ 3ol fe7id—04.04.
frderor & o gaTfraTd SuRera @

2022 Y WG e far mar |«
1-810 IS FAR &g ZooqowI0d0 IEW |

ggaa

-4l DY BUSNI, WETIF qAfaRvT g, go@dododio eI |
3—47 Higd, o Iufrliers gufEaron g |
4—30 T [qoTaTYT, e fBRY ForouRo MR |
5—4 Y SFATE, SR g, FouogRoTveR |

e @ e s Rgar 4 gar &
1— FETE: RIel X SN Iufirs fvarer @ sreaq Refd
TR UIferd] GRS FHIRN—TYaR gIT 3aTd HIaT 741 f Wfafes o 5 €4 oI
RS S B RE 2 R ¥ [ gu  vefa e} gudIeRu fear o jET 2
guseR @ g 15 gt firy fgea fRa m & 9fifT @ 300 a0 @Res,

PN BT D ARA Q PrTe AT O W@ 2| 01 I

g BT Q. GUBIHROT
2021 ¥ qAHH T 105 ST I ey fhar mar | R e gR1 §d 60-2,14,200.00

ot g Fffa @ T 2
2— T W YT WI6l WX UBA Legacy weste B! AIH Y4 SHD ARV @ B

IIoT1 |

qiferdT EIRT @7 HXAT AT fF WG WIS UR 1064 HI0TH Legacy weste
TS B FHI1 WA W oK IS I ApU™ 87 TR qiferd gRET THI—MUEEY
ERT 06 #l0 I fearar & w1 03 e TTE P woarodie 1 INBfeT g 7

T
gl Legacy weste P 40x25x6 HI0 B I # STABY ﬁ?cﬁ ¥ 3 fhe a@ (Soil Layering)‘GEBT ar

gl

3-FTeReT Frafag & U3 GEa1—1483 / BAG—30 (2015—16) feim—21 fewmaR 2016
ERT TR UIfrdT gRyg Tarch—Tex & 31 SUfiS JevM 2 Irad dvs w9 @ran
TRIT-40 G [0—2276 fHol YHa—0.18080 YA TR uiferdst uRyg Twrel—7avaR &t

u g5 21 frad @7 § TR uifda gReg TRI-TReR gRT SN SRS wewe
aRae T v @it 8g QU gfe /SR areve @ famfor 2g Sodosmzo Wi
2| fored SarmEve WA @& UF H0—1384 /(1)iv—3/2021-22 (swm) /19  fasTid—26.6.
2019 P ENT S A% H ®0—14508 & &1 G-I Wad 8| s 9 w0-119.75
TG B AT aqE 83 ¢

4—3qYad g Woe TR Tiferdr IRYE FHIGI-TU¥ER gRT HeTd RIA H0—66.32

g oI &1 gg e Pt w) fear mar -
1—GRETTd AT, FHACIRYT F1d UF arg A fmfor

2-gl T8 B

£ oty T g b=

C 2
gy e




8
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21 gd # FarER A8 2021 H T WAl B AT qarg TS ¥
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o o S
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Latitude: 30,41341
Longitude® 79.309928

Latitude: 30.412423

 Longitude: 79.310686

Elevation: 1163.35¢4 m

|Accuracy: 6.7 m

Azimuth: 28°(NE)

Pitch:-32.1° (6.2°)

Time: 04-04-2022 13:48 r
Note: dump site gopeshwar & ’
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S
Latitude: 30.413353
Longitude: 79.309896
Elevation: 1175.3424 m
Accuracy: 6.0m

Azimuth: 132" (SE)

Pitch: 1.7 (-2.1%)

Time: 04-04-2022 13:28
| Note: gopeshwar dump site
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Wm U—— —===— Uttarakhand Pollution Control Board
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=== HEAD OFFICE
Uttarakhand Pollution Control Board ANNEXURE-2
PN “Gaura Devl Paryavaran Bhawan”

46B, IT Park, Sahastradhara Road, Dehra Dun (Uttarakhand)
i Web : www.ueppcb.uk.gov.in. E-mall : msukpcb@yahoo.com
UKPCB/HO! N H?.Whnzow?% Date: 272 06.2022

Speed Post
To,
Executive Officer,
Gopeshwar Nagar Panchayat,
Distt — Chamoli.
Direction de on-5 of Enviornment (Protection) Act — 198

WHEREAS, Ministry of Environment, Forests and Climate Change, Government of India
has promulgated Solid Waste Management Rules, 2016 under Environment (Protection) Act,

1986; and

WHEREAS, as per Rule — 20 of the Solid Waste Rules, 2016, the Urban local bodies located in
hilly areas shall implement extra measures in addition to duties and responsibilities assigned

under Rule-15; and

WHEREAS, Hon'ble NGT in its order dated on 04.01.2022, in the matter of O.A. no. 367/2021
Harish Singh Bisht Vs State of Uttarakhand, directed to District Magistrate, Chamoli,
Uttarakhand State Pollution Control Board and Nagar Panchayat, Gopeshwar to ensure
effective steps for scientific management of the waste.

WHEREAS, in compliance of order of the Hon'ble NGT order dated 04.01.2022, joint inspection
of site was carried out by the officials of Uttarakhand Pollution Control Board (UKPCB), Nagar
Panchayat and District Administration on 04.04.2022 and made following observations :-

1. In the Nagar Panchayat area, approximately Ston/day of solid waste is generated, from
which the dry waste is being segregated. For segregation work fifteen workers as
Paryavaran mitra have been appointed. Approx. 300 Kg/day plastic and metal waste is
being segregated and compacted by means of compactor. The total 105 Ton waste is
sold from 1 April, 2021 by which the local body has earning of Rs 2,14,200.00 (Two Lakh
Fourteen Thousand Two Hundred Rupees only).

2. According to joint committee report at the site 1064 MT legacy waste is stored at the
site. At the dumping site O6meter high protective wall with 3ft high Gl sheets has been

established as a barricading. Legacy waste is dumped in the pit of size 40 x 25x06 meter

and covered by soil layering upto 3ft.

3. From the office of District Magistrate, Chamoli vide letter dated 21.12.2016 M/s Nagar
Palika Parishad Chamoli has received land at near Pokhri band, Khat anno-40, Khasra
no.-2276, Total Rakva - 180Hect. For the management of solid waste and in
continuation of the same Nagar Palika Parishad Chamoli-Gopeshwar DPR has been
approved for the construction of segregation halltrenching ground. For this work as per
the Uttarakhand Sashan letter dated 26.06.2019 Rs 155.08 lakh has been approved out

of which Rs 119.75lakh has been released.

it Is evident from the above observations, that even now, around 1064 MT legacy waste is
stored at the said site which is not treated according to Solid Waste Management Rules,

2016;

WHEREAS, Hon'ble NGT in the matter of O.A. no. 606/2018 issued directions that :- “The work
of legacy waste sites remediation from dated 01.04.2020 till compliance wil result in liability to
pay compensation at the rate of Rs. 10.00 Lakh per month per local body for population of
above 10 lakh, Rs10.00 Lakh per month per local body for population of above 10 Lakh, Rs 5.00
Lakh per month per local body for population between 5 Lakh to 10 Lakh and Rs 1.00 Lakh per

month per local body; and
...cont..page-2
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Now Therefore, in exercise of the power conferred under Section-5 of Environment
(Protection) Act - 1986 as amended with approval of the competent authority of the B'ard,
notice is hereby served to Nagar Panchayat, Gopeshwar to Show Cause within 30 days of

time

from issue of this notice to the undersigned, why not the Environment

compensation of ¥1.0 Lakh/Month shall be iImposed on the Nagar Panchayat, Gopeshwar
under the provisions of above Acts. *

1.

Nagar Panchayat, Gopeshwar is also directed :-

To scientifically dispose 1064MT legacy waste stored at the said site on priority
basis as per the provisions of Solid Waste Management Rules, 2016 and send
compliance report to this office.

To ensure that waste disposed in site shall not mix with nearby river.

To ensure treatment of solid waste in accordance to solid waste management
rules, 2016 and start construction of dumping ground as per approved DPR.

This issues with the approval of competent authority of this Board.

(s.&m(

Member Secretary.

Copy to -

1.
2.

3.

Additional Chief Secretary, Urban Development Department, Dehradun for kind
information

Director, Urban Development Directorate, Dehradun for kind information and
necessary action.

District Magistrate, Chamoli for kind information and necessary action.

Regional Officer, Uttarakhand Pollution Control Board, Dehradun for information and
necessary compliance.

Guard File.
Membgr%ry
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